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Having raised seweral financial

__———+t claims from the Respondents, the Applicant,
V12 *] under Section 19 of the A.T.Act, 1985,
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has approached this Tribunal for redressal
of his grievances. ,

The claims made by the Applicant
relate to his service period in Kendriya
Vidyalaya at Govindpur(Dhanbad)/Jharkhanda,

It is stated that the said Kendriya Vidyalava
at Dhanbad/Jharkhanda is under the jurisdiction
of the Regional Asst.Commissioner of

Kendriya Vidyalaya Sangathan at Bhubaneswar,}

'




EN

OB NP/ 5///&K,,

NOTES OF THE REGISTRY

ORDERS OF THE TRIBUNAL

B fra c"/’“‘/’L i
e ’Zvl S 726,3 % P%M

P i
W/d*a i/{

4]
> c“v‘é’(c/\/
f’/% /% 123 e

~Teg- 7 af)
7L e M/Dc//% %{ f?%?é
//Lq <omne Cof r),.
sveley  Nse Vapyy{
Coavnged 5)7/ u7z?g)
syele .

$ O

1 '

who is Respondent No.3 in this C.A.

In consideration of submissions
Respondents are directed to examine the
grievances of the Applicant, as raised in
the present Oe.is and pass necessary orders,
giving relief to the Applicant, as available
to him under the Rules goverming the £ield.
This exercise should be completed by the
Respondents by end of March, 2003.

This order is passed after hearing
Shri D.Mohanty, Advocate for the Applicant
and Shri Ashok Mohahty,
counsel for the KesV.3,.

With the aforestated observations
and directions this Q.a. is disposed of at the
stage ‘of admission.

Send copies of this order (along with
copies of O.A.)to Respondents . A copy of this
order along with copies of this OsA. be sent
to the Principal, Kendriya Vidyalaya, »
Gov indpur (Dhanbad) /Jharkhanda. Shri Mohanty
for the Applicant undertakes to f£ile one :
extra copy of the O.A., along with one set of
pos tages for transmiss.ton of copy of this

made,
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order along with copy of O.A. to the Principal,

Kendriya Vidyalaya, Govindpur(Dhanbad) Jharkhanda

by 10.1.2003,

- PFree copies of this order be also
made available to the learned counsels for
both sides,

BER(JUD ICIAL)




